CENTRAL ELECTRICITY REGULATORY COMMISSION

(Legal Division)

Weekly Hearing Schedule for the month of October 2023 (30.10.2023)

Date, Day & Time

S.

No.

Petition No.

Petitioner

Subject in Brief

30.10.2023
Monday

At 10.30 A.M.
Generation/Transm
ission Tariff
Petitions

1.

23/TT/2023

MPCL

Petition for approval of transmission charges and losses
as well as other conditions for use of 24.23 km long 132
kV Double Circuit Dedicated Transmission Line of Malana
Power Company Limited from its 86 MW Malana-1 HEP
Generating Station at Village-Chowki Post Jari Distt. Kullu
Himachal Pradesh upto 33/132 Kv Bajaura Sub-station of
HPSEBL situated at Sarabhai Distt. Kullu Himachal
Pradesh.

4/TT/2023

PGCIL

Petition under regulation-86 of CERC (Conduct of
Business) Regulations’1999 and CERC (Terms and
Conditions of Tariff) Regulations’2019 for determination of
Transmission Tariff from DOCO to 31-3-2024 for
Transmission Assets under “POWERGRID works
associated with immediate evacuation for North
Karanpura (3x660 MW) generation project of NTPC" in
Eastern Region.

8/TT/2023

PGCIL

Petition for truing up of Transmission tariff for 2014-19
tariff block and determination of Transmission tariff for
2019-24 tariff block for “Transmission System for Ultra
Mega Solar Park in Anantpur District, Andhra Pradesh -
Part B (Phase-Il) under Regulation 86 of Central Electricity
Regulatory = Commission  (Conduct of Business)
Regulations, 1999.

9/TT/2023

PGCIL

Petition under regulation-86 of CERC (Conduct of
Business) Regulations’1999 and CERC (Terms and
Conditions of Tariff) Regulations’2019 for determination of
Transmission Tariff from DOCOs to 31-03-2024 for
Transmission Assets under “Eastern Region
Strengthening Scheme XX (ERSS - XX)" in Eastern
Region.

15/TT/2023

PGCIL

Petition under Regulation 86 of CERC (Conduct of
Business) Regulations, 1999 and CERC (Terms and
Conditions of Tariff) Regulations, 2019 for determination
of Transmission Tariff from DOCO to 31-3-2024 for
Transmission Assets Asset 1: Bypassing of 400 kV D/C
Farakka - Kahalgaon (Ckt-3 & Ckt-4) and 400 kV S/C
Farakka - Durgapur (Ckt-1 & Ckt-2) existing Transmission
Line from NTPC, Farakka so as to form 400 kV D/C
Kahalgaon - Durgapur along with upgraded bays at
Durgapur SS and Kahalgaon SS (DOC0:02.01.2022), Asset
2: 01 no. 500 MVA, 400/220 kV Transformer (4th ICT) along
with 01 no. 400 kV ICT bay (AIS) & 01 No. 220 kV ICT bay
(GIS) along with 220 kV Cable from ICT to GIS bay at
Muzaffarpur (POWERGRID) 400/220 kV sub-station
(DOCO0:8.4.2022) and Asset 3: LILO of both Circuits of
Kishanganj (POWERGRID) -Darbhanga (DMTCL) 400 kV
D/C (Quad) Line at Saharsa New (POWERGRID) sub-
station along with associated 04 nos 400kV Line Bays at
Saharsa New (POWERGRID) sub-station
(DOCO:28.4.2022) under “Eastern Region Strengthening
Scheme-XXII" in Eastern Region.

52/TT/2023

PGCIL

Petition under regulation-86 of CERC (Conduct of
Business) Regulations’1999 and CERC (Terms and
Conditions of Tariff) Regulations’ 2019 for determination
of Transmission Tariff from DOCO to 31-03-2024 for
Assets under “Northern Region System Strengthening-
XL(NRSS-XL)”

57/TT/2023

BBMB

Petition for determination of tariff of the Transmission
assets operated and managed by Bhakra Beas
Management Board (BBMB) and the SLDC Charges for the
control period 1.4.2019 to 31.3.2024.




132/TT/2023

PGCIL

Petition under regulation-86 of CERC (Conduct of
Business) Regulations’1999 and CERC (Terms and
Conditions of Tariff) Regulations’ 2019 for determination
of Transmission Tariff from DOCO to 31-3-2024 for Asset-
I: Combined Asset of (1) LILO of one circuit of Bamnauli-
Jattikalan 400 kV D/C line along with associated bays at
Dwarka-I substation, (2) 400/200 kV, 500 MVA ICT-I, Il & Il
along with associated bays at Dwarka-I substation, (3) 400
kV, 125 MVAR bus reactor along with associated bay at
Dwarka-I substation; Asset-ll: 400/200kV, 500 MVA ICT-IV
along with associated bays at Dwarka-I substation; Asset-
IlI: LILO of circuit-2 of 400 kV D/C Bawana-Mandola line at
Maharani Bagh substation along with associated bays;
Asset-IV: LILO of circuit-1 of 400 kV D/C Bawana-Mandola
line at Maharanibagh substation along with associated
bays ; Asset-V: By passing of LILO of one circuit of 400
kV Dadri-Ballabhgarh D/C line at Maharani Bagh (existing)
(to be used during emergency) under “Creation of 400/220
kV Substations in NCT of Delhi during 12th plan period
(Part-A)”.

191/TT/2023

PGCIL

Petition under Regulation: 86 of CERC (Conduct of
Business) Regulations, 1999 and CERC (Terms and
Conditions of Tariff) Regulations, 2019 for determination
of Transmission Tariff from DOCO to 31.3.2024 for Asset —
1:- Extension of 400kV Bachau substation with line
reactor along with associated line bays and Asset -2:-
Essar Gujarat TPS-Bachau 400 kV D/C (triple) line under
“Transmission System for connectivity of Essar Power
Gujarat Limited” in Western Region”.

10.

193/TT/2023

PGCIL

Petition under Regulation-86 of CERC (Conduct of
Business) Regulations’1999 and CERC (Terms and
Conditions of Tariff) Regulations’ 2019 for determination
of Transmission Tariff from Actual DOCO to 31-3-2024 for
Asset under “Regional Strengthening Scheme to mitigate
the overloading of 400 kV NP Kunta -Kolar S/C line” in
Southern Region.

11.

194/TT/2023

PGCIL

Petition for determination of Transmission Tariff from
DOCO to 31-03-2024 for ASSET-l: Yelahanka- Tumkur
(73.412KM) OPGW communication link along with
associated Communication Equipment’s and ASSET-II:
NCTPS (TNEB) - Tondiarpet (TNEB) (17.893 KM) OPGW
communication link along with associated
Communication Equipment's under “Fiber Optic
Communication system for central sector Sub-stations &
Generating Stations in Southern Region.”

12.

209/TT/2023

PGCIL

Petition for truing up of Transmission tariff for 2014-19
tariff block and determination of Transmission tariff for
2019-24 tariff block for Assets under “Transmission
System for Phase-l1 Generation Projects in Jharkhand &
West Bengal-Part-A2”.

13.

6/TT/2023

PGCIL

Petition for determination of transmission tariff from
Actual DOCO to 31-3-2024 for Asset-1:Shifting of 125
MVAR and 80 MVAR line reactors at Nellore (PG) from
Nellore PS- Nellore (PG) 400kV D/c Line to Nellore (PG) -
Sriperumbudur  400kV  D/c  Line (with suitable
arrangement) and b) Bypassing Nellore PS- Nellore (PG)
400kV D/c (Quad) line and Nellore (PG)- Thiruvalam 400kV
D/c Quad line at Nellore (PG) for making direct Nellore PS-
Thiruvalam 400kV D/c (Quad) Line under Transmission
System for controlling High Loading of Nellore (PG)-
Nellore PS 400kV (Quad) D/C line in Southern Region.

14.

7/TT/2023

PGCIL

Petition for determination of transmission tariff from
DOCO to 31.3.2024 for Asset A :- 2 Nos 400kV Line Bays
at 400 kV Mapusa S/s (For termination of Xeldem Mapusa
400kV D/c (Quad) Line, (Line under TBCB)). Asset B :-
1x80MVAR, 420KV fixed line reactor along with 500 Ohms
NGR and its auxiliaries at Narendra (New) (Kudgi GIS)
S/s. [for Narendra (New) Xeldem 400kV Quad line formed
after LILO of one circuit of Narendra (Existing) Narendra
(New) 400kV D/c quad line at Xeldem] under POWERGRID
works Associated with Additional 400KV feed to Goa.

15.

32/TT/2023

PGCIL

Petition for determination of transmission tariff from
DOCO to 31-3-2024 for Asset-1: 02 Nos 220 kV Line Bays




at Samba Sub-station covered under "Northern Region
System Strengthening - XLII" in Northern Region.

16.

33/TT/2023

PGCIL

Petition for determination of transmission tariff from
DOCO to 31.3.2024 for Asset-1: 1x500 MVA, 400/220 kV
ICT (3rd) along with the associated bays and 2 no 220 KV
Bus sectionalizer bay (Hybrid/MTS) at Indore
(POWERGRID) substation, Asset-2: 1 no. 220 kV
Hybrid/MTS Line Bay at Indore S/S under Connectivity and
LTA for 325 MW Wind Project of M/S SBESS Services
Projects Private Limited in Western Region.

17.

133/TT/2023

PGCIL

Petition for determination of Transmission Tariff from
DOCO to 31-3-2024 for Asset-1: 02 Nos 400 KV GIS Line
Bays at 765/400 kV Varanasi Sub-station covered under
"Construction of 2 nos. of 400 kV Hybrid/GIS Line bays at
Varanasi (PG) Sub-station" in Northern Region.

18.

119/GT/2023

NTPC

Petition under Section 62 and 79(1)(a) of the Electricity
Act, 2003 read with Regulation 29 of the Central Electricity
Regulatory Commission (Terms and Condition of Tariff)
Regulations, 2019 for determination of tariff on installation
of various Emission Control Systems at National Capital
Thermal Power Station (NCTPS), Dadri Stage-l (840MW) in
compliance of Revised Emission Standards.

19.

89/GT/2023

NTPC

Petition Under Section 62 and 79 (1) (a) of the Electricity
Act, 2003 read with Chapter-V of the CERC (Conduct of
Business) Regulations, 1999, CERC (Terms and
Conditions of Tariff) Regulations, 2014 and CERC (Terms
and Conditions of Tariff) Regulations, 2019 for Truing up
of tariff for 2014-19 tariff block and determination of tariff
for 2019-24 tariff block of National Capital Thermal Power
Station, Stage-Il (980 MW)

20.

90/GT/2023

SPGL

Petition under section 79(1)(f) read with Sections 79(1)(b)
and 79 (1)(k) of the Electricity Act, 2003 for approving and
allowing the completed capital cost incurred by the
Petitioner.

21.

91/GT/2023

NTPC

Petition Under Section 62 and 79 (1) (a) of the Electricity
Act, 2003 read with Chapter-V of the Central Electricity
Regulatory = Commission  (Conduct of Business)
Regulations, 1999 and Chapter-3, Regulation-9 of Central
Electricity Regulatory Commission (Terms and Conditions
of Tariff) Regulations, 2019 for approval of tariff of North
Karanpura Super Thermal Power Station Project (3x660
MW) for the period from anticipated COD of Unit#l
(1.3.2023) to 31.3.2024.

22.

120/GT/2023

NTPC

Petition Under Section 62 and 79 (1) (a) of the Electricity
Act, 2003 read with Chapter-V of the Central Electricity
Regulatory = Commission  (Conduct of Business)
Regulations, 1999 and Regulation 9 of Central Electricity
Regulatory Commission (Terms and Condition of Tariff)
Regulations, 2019 for approval of tariff of Barauni Thermal
Power Station Stage-Il (2x250 MW) on COD of Unit-9 (Unit-
2 of stage-Il)

23.

154/GT/2023

NTPC

Petition Under Section 62 and 79 (1) (a) of the Electricity
Act, 2003 read with Chapter-V of the Central Electricity
Regulatory = Commission  (Conduct of Business)
Regulations, 1999 and Chapter-3, Regulation-9 of Central
Electricity Regulatory Commission (Terms and Conditions
of Tariff) Regulations, 2019 for approval of tariff of
Telangana Super Thermal Power Station Stage-l (2x800
MW) for the period from anticipated date of Commercial
Operation of the Unit-I (i.e. 1.4.2023) to 31.3.2024.

Note: Earlier these Petitions were listed for hearing on 27.10.2023.

By order of the Commission
Sd/-
(T.D. Pant)
Joint Chief (Legal)
27.10.2023




